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lIE...sTER OF NXJSTRY (SHRI 
J .. VE:JSAL IW»: (a) Yas. Sir. 

(cI1D (e'_ 00 nat arise in view of part (b) .,__ 
SIR HALWANT SINGH RAMOOW-

AUA: SfI' ...... gal the highest regard for 
ire han.. Mil - Sr_ But. I am sony that in 
.a=uuiiag IIIJ CllIeStion. he did not even 
s;Bldlha1 a ....... (~) 

never been discussed. Who is the correct 
person? 

SHRIJ. VENGAlRAO: I am the correct 
man because he has mentioned that he has 
got the highest regard for me. The Mishra 
Committee was appointed only for the revi· 
sion of the pay scales, the difference be-
tween the Govemment D.A. pattern and that 
of the Fourth Pay Commission and not about 
the losses of the L Te. This was not in the 
terms of reference of this Committee. That is 
why, I answered like this. If he wants any 
further information, he should put the ques-
tion to the Minister of Surface Transport, he 
will give the answer. 

MR. SPEAKER: For the losses and 
MIl SPEAKER: A hinI is more than gains. 
~ b arI inleligent person. 

~6J.91W4 

SIR BALWANT SINGH RAMOOW-
AUA.: Siir8 RIJ qlles1ion was: 

'"WdtHII_1he High Power Committee 
Ihaaded by Justice RB. Mishra has 
swbuilled its report to Gcwamment; (b) 
• so" ...... the Commllee has 
«D111Sid1ered1he reasons lor mntinuous 
bssesbJ1he DehT ransportCarpora-
Iian.. .. 

The 1611iSla """"'111 IDthe fiIst paIt-
......... Ca ...... was headed by 
..IIu51IiI:a llisha has said: "'Yes. Sir.- But 
NgliiCiiiIij .. ~ mentioned in part (b). 
he has said: '"No.. Sir ... 8ut1he 8JP Chief Ur. 
IlL ICbunna gatIe a statement saying that 
,Justice II"sIIra Q)mmiDee disalSS8d about 
.. lasses aa::n.d to DTC. The Uishra 
eom.m... has said 1hat the PTe. Machs 
hasgata ... d2277busswilh 8.5 persons 
..... ng ... ...., bus and1he deJa is only 
As... 5..50CDOIeS.. Whaaas in the DTC. with a 
... ~ 4.269 buses and 9.7 persons working 
"tJIa7y bus.,1he deIa is Rs. 164 aore5. I 
."pwising1h3lon'"one hand,,1he Mishra 
eo. ... is. nl rod m by saying that they 
'-CIDIIIM::Iad II:IIat sautiny m the case 
.... • .. 1heauau. hesayslhat thai has 

Dr. V. Venkatesh - Not present 

Shri Gurudas Kamat - Not present 

SHRI J. VENGAl RAO: We had pre-
pared answers for all the questions ... 

MR. SPEAKER: Very well, Sir. That is 
expected of you. Sir. 

Shri Sreenivasa Prasad. 

Import of components by Maruti Udyog 
limited 

·593. SHRI V. SREENIVASA 
PRASADt: 

SHRI M. V. CHAN-
DRASEKHARA MUR-
THY: 

WiH the Minister of INDUSTRY be 
pleased to state: 

(a) whether most of the components 
used by the Maruti Udyog limited are im· 
ported; 

(b) if so, the details of imported compo-
nents used by the Maruti Udyog Limited and 
the firms from which th9Se are being im-
ported; and 
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Con Rod Assembly. 
• 

(c) the steps Government propose 10 
take to develop strong and quality automo-
bile component industry in the country rather 
than to resort to import of components in 
order to check and reduce the prices of 
passenger cars? 

THE MINISTER OF INDUSTRY (SHRI 
J. VENGAL RAO): (a) to (c). Statement-I is 
given below. 

STATEMENT-I 

(a) and (b). No. Sir. However. a list 
indicating major components being im-
ported for Maruti Car. Omni and Gypsy is 
given in the Annexure below. These compo-
nents are being imported from Suzuki Motor 
Company, Japan. 

(c) The Government have encouraged 
the indigenous auto-components industry to 
upgrade and modernise their technology. 
Some of the measures taken to achieve this 
include:-

(i) Delicensing of the automobit& 
component industry. 

(ii) Dereservation of a number of 
automobile components from 
the small scale sector. 

(iii) Reduction of import duty on jigs. 
fixtures. dies, pattern. moulds, 
press tools and parts of press 
tools. 

(iv) Introduction of broad-banding 
scheme for auto-components. 

(v) A liberal approach for seledive 
import of know..oow by the exist-
ing units for modernisation and 
upgradation. 

Annexure 

Major Components being imported by 
Marut; Udyog Limited 

A. For Car & Omni 

1. Cover Exhaust Manifold. 

2. Carbure"er Assembly. 

3. 

4. Washer Motor & Pump Assembly. 

5. Bearings. 

6. Case Distrbutor. 

7. Oil Pan. 

8. Transmission Mountings. 

9. Engine Mounting. 

10. Con Rod Bearings. 

11. Gears. 

12. Thermostat. 

13. Ring Set Piston. 

14. Belt Timing. 

15. Hub. 

16. Bearing Crank Thrust. 

17. Frames. 

i 8. Synchroniser Sleeves. 

19. High Tension Cords. 

20. Moulding Roof. 

21. Certain Hoses. 

22. Certain Fasteners. 

B. ForGypsy 

1. Cover Exhaust Manifold. 

2. Case Distributor. 

3. CarbureUer Assembly. 

4. Extension Comp. Centre Floor 
SideR& L 

5. l.aIch Assembly Front Door R & L 



6. 

7. 

8. 

9. 

10. 

11. 

12. 

13. 

14. 

15. 

16. 

17. 

18. 

19. 

20. 

21. 

22. 

23. 

24. 

25. 

26. 

27. 

28. 

29. 

30. 
Set 

31. 
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Bar Assembly Rear Bumper. 

Lock Assembly Rear Gate. 

Fan Engine Cooling. 

Cable Assembly Choke. 

Cable Assembly Clutch. 

Shroud Farn. 

Rear Shock Absorbe(. 

Stabiliser Assembly frant. 

Red Assembly Front stabiliser. 

Trip Comp. Front Deer Opening. 

Ring Set Piston. 

Thermostat. 

Belt Timing. 

Synchroniser Hub. 

Bearing Crankshaft. 

Bearing Crankth rust. 

Hub Assembly Locking. 

Shafts Transfer Set. 

Bearings. 

Synchroniser Ring. 

Brake Assembly Centre. 

Rear Axle Assembly. 

Transmission Gears. 

Sheet Front Floor Silencer. 

Washer Motor High Tension Cord 

Engine Mountings. 

32. Speedometer Assembly. 

33. Switch Assembly Comb. 

34. Panels. 

35. Fasteners. 

SHRI V. SREENIVASA PRASAD: Mr. 
Speaker, Sir, I understand that the Maruti 
Udyog Limited is worried about the increase 
in the prices of passenger cars and feels that 
it can be checked or reduced only by devel-
oping a very strong and quality automobile 
component industry in this country. After the 
budget the price of the standard Maruti Car 
was fixed at Rs. 86000/- showing Rs. 65000 
increase, plus other charges. The price of 
the people's car, when Maruti Udyog Ltd .. 
was set up in 1983 was fixed at Rs. 47000; 
-. Even the Managing Director of the Maruti 
Udyog Ltd. told that unless the indigenous 
component industry is encouraged by budg-
etary, financial and infrastructural incen-
tives, the automobile industry would not be 
able to resist price increases in the end 
product, that is the Car. 

Therefore, in view of this I would like to 
know from the Minister as to what steps the 
Government propose to take to develop 
strong and qualitative automobile compo-
nents in the country. 

SHRI J. VENGAL RAO: As the Hon. 
Member mentioned, the price of the car has 
gone up. The actual production cost of the 
car is only Rs. 500001-; the remaining are 
taxes. 

About the indigenisation, for all vehicles 
there is 83.23% indigenisation. For the car 
now we have achieved 86.23°/c, indigenisa-
tion. In 1990-91 it will go upto 92% indigen-
isation. 

[ Translation] 

DR. CHANDRA SHEKHAR TRIPATHI: 
Mr. Speaker, Sir, Maruti Udyog, a public 
sector undertaking. installs air-conditioners 
in its cars and charges As. 22,000 for it. An 






